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lleUvery of Suear by SUpr Mills In 

North Bihar 

96. SHRI K. M. MADHUKAR: Will 
!he Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Government are 
dware of the fact that Bihar Govern-
ment bas expressed dissatisfaction 
d .. er the deli very of sugar by sugar 
'nills in North Bihar; and 

(b) if so, the measures proposed by 
_-;'ovemment to control such sllgar 
mill owners? 

THE MINISTER OF STATE IN 
fHE MINISTRY OF AGRICULTURE 
~SHRI R. V. SWAMlNATHAN): (a) 
md (b). The lifting of sugar from 
ractories on behalf of Bihar Govern-
ll1ent is undertaken by the Food 
Corporation of India who have repor-
t ~c1 non-delivery Inon-despatch of 
1evy sugar by some of the sugar mills 
in Bihar on grounds of non-avail-
ability of sound stocks with the mills 
released out 0'1 1978-79 seasons pro-
duction and refusal of delivery due to 
'10n-payment of market fee levied by 
t he State Government. 

On receipt of the complaints from 
J.'.C.I. regarding non-availabilty of 
.,ound stocks out of 1978-79 seasons 
production the concerned factories 
have been permitted to deliver sugar 
to the extent of shortfall out of 1979-
tiO seasons' production. The validity 
ucriod of all allotment orders issued 
hoth from 1978-79 and 1979-80 ~ea­
,ons' production for the months of 
December, 1979 to May, 1980 has 
.1Iso been extended up to 30th June, 
1980 to enable the F.e.I. to lift the 
f'ntire allotted sugar from the fac-
tories. In regard to non-payment of 
market fee by the factories, thp mat-
ter bas since been settled and suitable 

instructions have been issued to the 
F.C.I. in this regard. 

Proparatfon and development of 
Sauskr1t 

97. SHRI T. R. SHAMANNA: Will 
the Minister of EDUCATION be 
pleased to state: 

(a) what are the steps taken by 
Government regarding propagclt1(~n 

and development of Sanskrit; and 

(b) whether Government propose 
to ,aive priority to learning of San.-
krit in schools and colleges? 

THE MINISTER OF EDUCA'rION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARA-
NAND): (a) A statement is attached. 

(b) Most Universities offer Sans-
krit as a subject of study in the first 
degree course. Some universities 
have specialised COurses in Sans!uit 
language and literature. The consti-
tuent and affiliated colleges of these 
universities also haVe the same facili-
ties. 

In Central Schools Sanskrit lear-
ning is compulsory 'from V to IX. 
Provision for teaching Sanskrit also 
eXIsts in classes X to XII. Sanskrit 
can be offered by any candidate both 
at the secondary and senior secondary 
stages of examinations conducted by 
the Central Board of Secondary Edu-
cation. State Govts. have also been 
providing facilities for learning Sans • 
krit in Schoo1s and Colleges, keeping 
in view the local demands for such 
facilities. 

statement 

SCHEMES FOR PROMOTION OF 
SANSKRIT 

1. Rashtriya Sanskrit Sansthan 
One of the main objectives of 1,he 

Sansthan is to coordinate, standardise 
and improve Sanskrit Education and 
Research in the country. At present, 
it dirE'ct1v controls six KendriVR 
Sanskrit· Vfdyapeethas functioning at 




